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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
O.A. NO. 587 OF 2022
IN THE MATTER OF
Krishna Kumar Ram& Ors. ... APPLICANT
VERSUS

The State of Bihar .... RESPONDENTS

FACTUAL AND ACTION TAKEN REPORT ON BEHALF OF JOINT
COMMITTEE CONSTITUTED VIDE ORDER DATED 21.09.2022
PASSED IN O.A. NO. 587 OF 2022.

I, S. Chandrasekar, aged about 44 years, Son of Mr. S. Subramani, residing at B-
202, Amarkunj Apartment, Vivekanand Marg-Patna-800013, do hereby solemnly

affirm and state as follows: -

1. That I am posted as Member Secretary, Bihar State Pollution Control
Board, Patna and as such I am well aware of the facts and circumstances of
the present matter. I am competent and duly authorized to swear the

present affidavit.

2. That the instant matter has been registered as an original Application on a

letter petition filed by Sri Krishna Kumar Ram & Ors before the Hon’ble



National Green Tribunal, New Delhi, alleging therein that illegal sand
mining is being carried out in the area of Samra Labheda Panchayat which

1s eco-sensitive zone of Balmiki Tiger Reserve.

3. That the instant matter was heard on 21.09.2022 when the Hon’ble
Tribunal was pleased to constitute a joint committee comprising of
Director Mines and Geology Department, State of Bihar; DFO; State PCB,
and District Magistrate, Balmiki nagar, to undertake site visit and look into
the grievances of the applicant and verify the factual position and file a
factual and action taken report. The State PCB was made nodal agency for

coordination and compliance.

4. That pursuant to passing of the order a meeting of the joint committee was
convened on 20.10.2022 & 26.10.2022. In the said meeting it was decided
that the site visit will be undertaken on 03.11.2022.

5. That following members of the joint committee undertook the site visit:-

(a) For District Magistrate, West Champaran, Sri Rajiv Member

Kumar Singh ADM, Bettiah.

(b) For Director Mines and Geology Department, Dr. Member
Ghanshyam Jha, District Mineral Development
Officer, Bettiah, West Champaran.

(c) Bihar State Pollution Control Board through Sri Sain

Member
Kumar, Regional Officer, Muzzafarpur.



(d) For DFO, Mr. Sunil Kumar, Range Officer of Member
Forests, Forest Division Bagaha, Forest range, West
Champaran.
(e) Mr. Umesh Prasad Ram, Range Officer of Forests, Member
Madanpur Forest Range Division-2, VTR.
Apart from above members following officer of
District Administration were also present for
inspection
(f) Dr. Anupama Singh, SDM, Bagaha, West
Champaran.
(g) Sir S.P. Roy, Regional Officer, Barauni, State PCB.
(h) Md. Rashid Enam, Mines Inspector, Bettiah, West
Champaran.
(i) Mr. Shashi Shekhar Chauhan, SHO, Balmiki Nagar
Police Station.
(j) Mr. Rajeev Kumar Singh, SHO, Piprashi Police
Station.
(k) Mr. Abhinandan Kumar Singh, Circle Inspector,
Dhanaha Police Circle.
On site visit, the joint committee learnt that there were 36 sand mining
ghats till 2021 in the district of West Champaran including Semralabdeha
Ghat. Environmental Clearance (EC) was granted for mining sand from

Semralabdeha Ghat vide its Ref No. 102, dated 21.04.2016 and Consent



was granted by the State PCB vide its Memo No. T-4386, dated
27.04.2016.

Eco Sensitive Zone (ESZ) for the VValmiki Tiger Reserve (VTR) was notified
notification dated 13.09.2017 and amendment notification no. 2560, dated
09.07.2021. In the aforesaid notification Semralabdeha Ghat finds mention at
S1. No. 295 and as such the said ghat was notified as eco-sensitive zone.
Further vide notification dated 13.09.2017 a committee of 13 members has
been constituted for effective monitoring of ESZ. The DFO, VTR,
Division-1/11 has been made Member Secretary of the ESZ management
committee and an authority to file complaint against violator under Section
19 of the Environment (Protection) Act, 1986.

The District Magistrate, West Champaran, requested SEIAA, Bihar, for
rejection of EC of 16 sand ghats which fall under ESZ of VTR vide his
letter no. 620, dated 17.09.2021. Accordingly mining lease was extended
for only 20 sand ghats and 16 sand ghats which were falling under ESZ
were not leased for sand mining.

. That at present illegal sand mining is not being done and the
applicant/complainant informed that illegal sand mining was being carried
six month ago. Also, some other villagers also stated that sand mining was
being done earlier and not at present.

. That there was complaint regarding illegal sand mining on Semralabdeha
sand ghat against which a FIR has been lodged in P.S. — Piprasi. The same

came to be registered as Piprasi P.S. case no. 51 of 2022.



8. That I have read the contents of the report and have understood the same.

DEPONENT



8. That I have read the contents of the report and have understood the same.

DEPONENT

(S .cHANDRACES )
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Inspection report of Joint Committee
Constituted by Hon'ble NGT, Principal Bench, New Delhi
(In the matter of O.A No.-587/2022, order dated: 21.09.2022)

Site of Visit: Sand Mining Project on the Gandak river at
Semralabdeha Ghat, P.S- Piprasi, District -West
Champaran,

Date of Inspection: 03.11.2022

Complainants: Sri Krishna Kumar Ram and others, of Semralabdeha

Panchyat, Dist-West Champaran.
Background:

The Hon'ble National Green Tribunal (NGT), Principal Bench, New Delhi, has taken
cognizance on the complaint of Sri Krishna Kumar Ram and others of Semralabdeha
Panchyat, District- West Champaran and passed an order dated: 21.09.2022 in O.A
No.-587/2022. The Hon'ble NGT was pleased to constitute a “Joint Committee” for
carrying inspection of illegal sand mining area of the Semralabdeha Panchyat which
is under Eco-Sensitive Zone of Valmiki Tiger Reserve (VTR) and to submit report on
factual status of illegal sand mining to the Hon'ble NGT.

The joint committee comprises of representatives of Director, Mines and Geology
Department, State of Bihar; Divisional Forest Officer (DFO); District Magistrate, (West
Champaran, Bettiah and Bihar State Pollution Control Board (BSPCB) as nodal
agency. The joint committee was directed to undertake site visit to look into the
grievances of the applicant/ complainant / associate of the applicant/ the concerned
project proponents and to verify the factual position. The Hon’ble Court has directed
to submit a report within six weeks.

Meeting of the Joint Committee:

In the light of above order, meeting of joint committee were convened on 20.10.2022

and 26.10.2022 through video conferencing. Following Members and officers

attended the meeting:

(i) Mr. S. Chandrashekar, Member Secretary, BSPCB, Patna;

(i)  Mr. Neeraj Narayan, Divisional Forest Officer-com-Dy. Director, Division-2,
Balmiki Tiger Reserve, West Champaran, Bettiah;

(i)  Mr. Sunil Kumar Saran, Divisional Forest Officer, Bettiah Forest Division, West
Champaran, Bettiah;

(iv) Dr. Ghanshyam Jha, District Mineral Development Officer, Bettiah, West
Champaran; and

(v)  Mr. Sain Kumar, Regional Officer, BSPCB, Muzaffarpur.
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"’Member Secretary, BSPCB welcomed the members and briefed them about the
order dated 21.09.2022 pased in O.A. No.-587/2022. Accordingly a program was

finalized to visit the site on 03.11.2022 based on consensus of the joint Committee.

Site Visit by the Joint Committee:

The site as mentioned in compliant, At- Semralabdeha Ghat of District- West
Champaran, was visited by the joint committee on 03.11.2022. The officers present
during inspection were as follow:

()  Mr. Rajiv Kumar Singh, ADM, Bettiah, West Champaran as representative
of the District Magistrate, West Champaran;

(i) Dr. Ghanshyam Jha, District Mineral Development Officer, Bettiah, West
Champaran as representative of Director, Mines and Geology, Govt. of
Bihar;

(i) Mr. Sunil Kumar, Range Officer of Forests, Forest Division Bagaha, Forest
range, West Champaran (as representative of the DFO, Bettiah);

(iv) Mr. Umesh Prasad Ram, Range Officer of Forests, Madanpur Forest
range Divison-2, VTR (as representative of the DFO-com-Dy. Director
Division-2, VTR, W.Champaran); and

(v) Mr. Sain Kumar, Regional Officer, BSPCB, Muzaffarpur as representative
of the Bihar SPCB.

The following officers were also available during the visit -

(i) Dr. Anupama Singh, SDM, Bagaha, West Champaran

(i) Mr. S.P Roy, Regional Officer, BSPCB, Barauni

() Md. Rasid Enam, Mines Inspector, Bettiah, West Champaran

(iv) Mr. Shashi Shekhar Chauhan, SHO, Balmiki Nagar Police Station,
Bagaha, West Champaran

(v) Mr. Rajeev Kumar Singh, SHO, Piprashi Police Station, Bagaha, West
Champaran

(vi) Mr. Abhinandan Kumar Singh, Circle Inspector, Dhanaha Police Circle,
Bagaha, West Champaran.

Description of Site:

Semralabdeha Panchyat, P.O- Semralabdeha, P.S-Piprasi, District- West
Champaran is situated at the bank of River Gandak. The West Champaran district
boundary is surrounded by hilly region of Nepal in North. The hills contain large
stretches of forest. The streams from hills bring down huge quantities of sand during
monsoon. This district has a rich source of minor mineral mainly river made material
(sand). In order to meet the requirement of raw material for construction, the
extraction of sand is being carried out exclusively from the river bed.
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fFactual Status:

(i)

(it)

(iii)

(iv)

(v)

(vi)

(vii)

(viii)

There were 36 mining leases for sand mining till 2021 in the district of West
Champaran in stretches of different rivers which were allotted for sand mining
by the Mines and Geology department including the Semralabdeha Ghat
along Gandak River,

Sand mining leases were allotted to M/s Singh & Giri Infrastructure Pvt. Ltd.,
Sri Harendra Singh (Director), At-Bagaha-2, Thana-Bagaha-2, P.O-Nariapur,
Ward No.-05, Dist-West Champaran including the instant sand ghat at
Semralabdeha on the Gandak river. These sand leases (36) were allotted by
the Mines and Geology Department for a period from 01.01.2015 to
31.12.2019 (Five years) which was extended to 31.12.2020 and then till
30.09.2021 by the Mines and Geology Department, Govt. of Bihar
(Annexure-1).

Environmental Clearance (EC) was issued to M/s Singh & Giri Infrastructure
Pvt. Ltd by the SEIAA, Bihar for the Semralabdeha sand ghat (3.59Hectare)
vides Ref. No.-102, dated: 21.04.2016 (Annexure-2) followed by the CTO
issued by BSPCB for the period up to 31.03.2019 from the date of issue i.e.
27.04.2016 (Annexure-3).

Eco Sensitive Zone (ESZ) for the Valmiki Tiger Reserve (VTR) was notified
through the Gazette of India vide no- 2649 dated 13.09.2017 followed by an
amendment Gazette notification no.- 2560 dated 09.07.2021. Semralabdeha
Panchyat (27°08'46.645"N, 84°00'8.654") is listed at sl. no. 295 of the Gazette
(Annexure-4).

A committee has been constituted for effective monitoring of ESZ in the
notification dated 13.07.2017 comprising of thirteen (13) member
representatives from different departments of the district. The Division Forest
Officer, VTR, Division-l/Il has been made Member Secretary of the ESZ
management committee and an authority to file complaint against violator
under section 19 of the E(P) Act, 1986.

The District Magistrate, W. Chamaran requested to the SEIAA, Bihar for
rejection of the EC of 16 sand mines lease which fall under the ESZ of VTR
vide its letter no.-620 (Mines), Bettiah, dated 17.09.2021 (Annexure-5).
Mining lease was extended for only twenty (20) sand ghats leases excluding
the 16 ghats falling under the ESZ) for the period from 01.10.2021 to
31.03.2022 by the Mines & Geology department vide its letter no- 708/ Mines,
Bettiah dated 01.11.2021 (Annexure-6).

There was a complaint regarding illegal sand mining on Semralabdeha sand
sand Ghat located within the Eco-Sensitive Zone of the VTR. A FIR was
lodged against the violators in concorned P.S- Piprasi, Bagaha Police District
(West Champaran District) vide letter no.- 38, dated: 22.06.2022 by Sri Ravi
Kumar, Forester, Madanpur Cum Nourangia Forest Beat. Which came to be
registered as Piprashi P.S. case no. 51/22 against (Annexure-7).

1. Sri Rameshwar Bin, S/o. Sri Bhagwat Bin, At-Bhashia, Ps.-Piprashi, Dist.-
West Champaran.



(ix)

(xi)

(xii)
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2 Sri Vinod Yadav, At-Bansgaon, Ps.-Patkhailia, Bagaha, Dist.-West

Champaran.
3. Sri Dinesh Jaysawal, S/o. Sri Mohan
Hanumanganj, Dist.-Kushi Nagar (UP)

4 Sri Ramnath Gupta, S/o. Sri Dev Narayan Gupta, At-Chhitouni, Ps.-

Hanumanganj, Dist.-Kushi Nagar (UP)
5. Sri Raju Roniyar, At-Chhitouni, Ps.- Hanumanganj, Dist.-Kushi Nagar (UP).

Jaysawal, At-Chhitouni, Ps.-

The SHO, Piprashi Police Station reported that the violators listed at 1, 3, 4
and 5 had surrendered before the Hon'ble Bagaha Court and they were
released on bail by the Hon'ble court in the Piprashi P.S. case no.-51/2022,
dated 22.06.2022.

Complainant Sri Krishna Kumar Ram s
present no any sand mining is going on a

being carried six months ago.
One Villager Sri Tirathraj Kushwaha stated that sand mining was being

carried on before the floods (rainy season).

Local villagers Sri Sudarshan Nishad, Sri Kaushal Kumar, Sri Rajmangal Bind
and others stated that some villagers were excavating sand and soil only for
their own bonafied use. At present, no sand mining is going on. They
requested to allow extraction of sand for bonafied own use.

tated during the site visit that at
fter flood. lllegall Sand mining was

Observations of the joint committee:

(i)

(ii)

(i)

(iv)

(v)
(vi)

The validity of the Sand Mining lease had been extended upto 30.09.2021 at
all (36) sand ghats in the district including the present suspended sand ghats
(16) under the ESZ.

Sand mining lease has been extended from 01.10.2021 to 31.03.2022 for
only twenty (20) ghats excluding the Semralabdeha Ghat and fifteen (15)
other ghats following under the ESZ of VTR.

Extraction of sand was not seen on Gandak River at Semralabdeha Ghat

during the site visit.
No sand storage was found on the bank of the Gandak River in the area

under reference.
There was no any mechanical equipment engaged in sand mining activities

found on the bank of River.
An FIR was lodged on 22.06.2022 against violators in concerned Police

Piprashi P.S. case no.-51/2022, dated 22.06.2022 in Bagaha Police District.
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Recommendation:
()  Zonal management plan for the notified Eco Sensitive Zone of VTR should be

prepared immediately.

(i)  Sensitization of local people through placing sign boards mentioning the
extent of the notified ESZ of the VTR and implementing the zonal plan to be
prepared.

(i)  Local body should be made part of enforcement agency.

(iv) Local people may be allowed to take the sand as per their need under the
concerned local body and concerned mining officer(s).

Umfas"” 3r’a;mam M\V G%’L L

_ Sunil Kumar Ghanshyam Jha
Range Officer of Range Officer of District Mineral
Forests, Madanpur Forests, Forest Division  Development Officer,
Range, Division-2, VTR  Bagaha Forest Range, Bettiah

Bettiah Forest Division

-—'/ :
PRGN Ui
S e S.P.Roy Rajds¥ Kumar Singh

Regional Officer, Regional Officer, ADM, Bettiah, West
BSPCB, Muzaffarpur BSPCB, Begusarai Champaran
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STATE LEVEL ENIVIRONMENT IMPACT ASSESSMENT AUTHORITY,

BIHAR
Ref No. /02 Patna, dated:-#//4//4
From,
Prof. R. C. Sinha
Chairman,
SEIAA, Bihar
To,
M/S Singh & Giri Infrastructure Pvt. Ltd.,
Harendra Singh,
(Director),
Bagha- 2, Thana- Bagha-2,
Post- Nariapur, Ward No- 05,
West Champaran, Bihar.
Pin —845101.
Sub: - Environmental Clearance for the proponent “Sand Mining
Project on Gandak River at Semralabdeha Ghat of District-
West Champaran, State-Bihar, Total Area-3.59 Ha, Thana
No- 52, Khata No.- 1049, Khesra No.- 9849, 9851/10362,
. 9851/10119, 9851/10116, Vill- Semralabdeha, Tehsil-
= ~ Piprasi, District- West Champaran, State- Bihar” -
. Sir,

With the reference to your application dated 08-03-2016 for environmental
clearance, your application was appraised by SEAC in its meeting held on 09 April, 2016 as per
EIA Notification, 2006 and its amendment thereof. On the recommendation of SEAC, SEIAA in
its meeting held on 18" April, 2016 accords Environmental Clearance with the following
conditions. The salient features of the Project are as follows:-

1. Sand Mining Project on Gandak River at Semralabdeha Ghatof District- West Champaran,
Area—3.59 Ha.

2. Geographical location- Corner A- 27°09' 13.254"N 83°58' 54.308"E

$ CHAIR
STATEE NMENT IMPACT
ASSES! aUTHOIlITV

(SEIAA) BIHAR
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Corner B- 27° 09' 5.59"N $3°58' 58.393"E

! Corner C- 27° p9' 3.293"N 83" 58' 53.872"E
Corner D- 27° 09' 11.368"N 83° 58' 50.053"E

ot Cost~X 1,39,52,000.

gy i

r d‘m’- 5 years. e
4 ’ﬂk o e

pposed capacity of mine — 14,536.1 TPA T gt

. i 1 e -.
4 6. No. of working days - 280 days ‘
L :
= T‘ 7. Man Power requirement - 12 = L o)
8. Water requirement — 2.5 KLD
9. Name offS'?iﬁtl‘@ﬂning Ghat - Semralabdeha Ghat. : r -
~mental clearance is subject to grant of Mining Lease and will be co-terminus

of Mining at time Schedule should be s pet the amended Bihar Minor
oncession Rule (2014) and NGT order dated 11° May 2015 (Original
028/2014/EZ).

ed that there shall be no mining beyond 03 m or upto wi er level
furthér meaning thereby that no mining activity in ruining/stagnant
in the issue of Sand Mining, The Distance from the bank of the river
e Bihar Minor Mineral and concession Rule (2014) and amendment

R r-'

proponent shall ensure that wherever deployment of labour attracts the Mines
ion thereof shall be strictly followed. - g PN
roponent shall prepare the plan of mining in conformity with ﬂ‘n'tuinﬂ'm
the Rules prescribed in this regard clearly showing the no work zone in
i.e. the distance from the bank of river to be left un-worked (Non mining

-

ien swimdamke adequate safeguard measures during extraction of
mdmwd”ua o this activity the hydro-geological regime of the

o
‘Li.._---' S

(SEIAA) BIHAR

i
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project shall be carried out and records maintained. For the purpose, schedule of health
examination of the workers should be drawn and followed accordingly.

8. Solid waste material viz, plastic bags, glasses etc. to be generated during project activity
will be separately stored in bins and managed as per Solid Waste Management rules.

9. Natural /customary paths used by villagers should not be obstructed at any time by the
activities proposed under the project.

10. Concealing factual data or submission of false/fabricated data and failure to comply

with any of the conditions mentioned above may result in withdrawal of this
clearance and attract action under the provisions of Environment (Protection) Act,
1986.

I'l, PP shall maintain minimum distance from Reserved / Protected Forests as stipulated in
applicable guidelines.

12. The project proponent should implement suitable conservation measures to augment
ground water resources in the area in consultation with the Ground Water Directorate,

Government of Bihar / Central Ground Water Board.

13. Effective safeguard measures should be taken to control fugitive emissions so as to
ensure that RSPM (PM 10 and PM 2.5) levels are within prescribed limits,

14, Pre-placement medical examination and periodical medical examination of the workers
engaged in the project shall be carried out and records maintained.

15. The project proponent shall take all precautionary measures during mining operation for
conservation and protection of endangered fauna as prescribed the Wildlife (protection)
Act. 1972

16. Proper safety measures as per statutory requirement are to be implemented around the
mined out Pit prior to closure of site.

17. A final mine closure Plan along with corpus fund duly approved by Competent Authority
shall be submitted to the SEIAA, Bihar & Bihar State Pollution Control Board, Patna and
to concerned DMO in prior of final mine closure for approval.

18. The project proponent shall obtain Consent to establish and Consent to Operate from the
* Bihar State Pollution Control Board, Patna and effectively implement all the conditions

stipulated therein,
19. The depth of mining in river-bed shall not exceed three meter or water level, whichever is
~ less, provided that where the Joint Inspection Committee certifies about excessive deposit
or over accumulation of mineral in certain reaches requiring Channelization, it can be as
specified by the Committee, on defined reaches of the river.

20. No river sand mining be allowed in rainy season (July, August, and September).

'21. To submit annual replenishment report certified by an authorized agency. In case the
b replenishment is lower than the approved rate of production, then the mining activity /
' production levels shall be decreased / stopped accordingly till the replenishment is

completed,
y CH,
AN
STSTB ENVRONwENT IMPA
SESS TA L.'THORITYCT
fSETAA) Brap
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92, In river flood plain mining, a buffer of 3 meter be left from the river bank for mining.
23, Ti Mining from agricultural field, a buffer of 3 meter be left from the adjacent field

24. Mining shall be done in layers of 1 m depth to avoid ponding effoct and after first layer is
excavated, the process will be repeated for the next layers.

25. No stream should be diverted for the purpose of sand mining. No natural water course
and/ or water resources are obstructed due to mining operations.

26. No labour camp be allowed in riverbed. Arnesnd
27. Mining should begin only after pucca pillar marking the boundary of lease area is erected

at the cost of the lease holder after certification by the mining official and its geo
coordinates are made available to the SEIAA, Bihar. -

28. The top soil in case of surface mining shall be stored temporarily in an carmarked site
‘and concurrently used for land reclamation.

N

29, Lease shall keep a correct account of quantity of mineral mined out, dispatched from the

o S 1N mine, mode of transport, registration number of vehicle, person in-charge of vehicle and

T R mine plan. This should be produced before officers of Central Government and State for

v Y ixd - inspection. :

= 30, Noise arising out of mining and processing shall be abated and controlled at source to
keep within permissible limit.

31. m’dﬁe 10 transportation load on the environment will be effectively controlled
7 & water sprinkling will also be done regularly.

32. Air Pollution due to dust, exhaust emission or fumes during mining and processing phase
~ should be controlled and kept in permissible limits specified under environmental laws.

L " 33, The mineral transportation shall be carried out through covered trucks only and the
b e 1 ~ yehicles carrying the mineral shall not be overloaded. Wheel washing facility should
R Ao 5 klwhlhlkdaml used.

115 R 34, The aesthetics of the site shall be maintained.

Aot 45, Restoration of flor affected by miring should be done immedisiey. Twics e number

84 b . " of trees destroyed by mining be planted preferably of indigenous species.

24 No mining lease shall be granted in the forest area without forest clearance in accordance
m wpkion s of the Forest Conservation Act, 1980 and the rules made thereunder.

of sprin m g sources should be ensured. -t
vities to cause minimum surface soil disturbance.
sion and control debris flow etc. by ol
‘be ensured. e,
- x r
4
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B. General conditions

I. Any change in mining area Plot / Khata numbers, entailing capacity addition With
change in process and or mining technology modernization and scope of working sha)
again require prior  Environmental Clearance as per the provisions of EIA Notification,

2006 (as amended), MoEF&CC guidelines and Supreme Court judgement on the subject.
2. The Different Geo-Coordinate is given as

per approved Mining Plan approved by Mining
Deptt., Gowt. of Bihar, :

It shall be ensured that standards related to ambient air quality/effluent as prescribed
by the Ministry of Environment & Forests are strictly complied with. Water sprinklers

and other dust control majors should be applied to take-care of dust generated during
mining operation, Sprinkling

of water on haul roads to control dust will be ensured by
the project proponent.

All necessary statutory clearances shall be obtained before start of mining operations. If
this condition s violated, the 'clearance shall-be automatically deemed to have been
cancelled.

5. Parking of vehicles should not be made on public places.

6. No tree-felling will be done in the leased area, except only with the permission of Forest
Department. > b ~gh

7. No wildlife habitat will be infringed.

8. Tt shall'be ensured that excavation of minor mineral does not disturb or change the

underlying  soil characteristlcs of the river bed / basin, where, mining is carried
out. -

9, It shall be ensured that mining operation will not in any way disturb the, velo city and
flow pattern of the river water significantly. F e -_

10. Adequate protection against dust and other environmental pollution due to mining shall
be made so that the habitations (if any) close by the lease area are not adversely affected
The status of implementation of measures taken shall be reported to IMRO,BSPCB and

" SEIAA and this activity should be completed before the start of sand mmfgf -

L 4 = e e
11. Need-based assessment for the nearby villages shall be conducted to study economic

~ measures which can help in improving the quality of life of ect Wnﬂ? weaker

section of society. Income generating projects / tools such as developr
o _;anmmmma training etc.cgnfunﬁapm of‘__‘_“_ rogram
W“ proponent  shall provide separate ~ budget for community developme

jes and income generating programmes, ) o
“shall be carried out following CPCB es

seplniiniy v

6
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41. The proponent shall take all possible precautions for the protection of environment and
control of pollution.

42. Junction at takeoff point of approach road with main road be properly developed with
proper width and geometry required for safe movement of traffic by lease holder at his
own cost. o

43. Health and safety of workers should be taken care of.

44. Project Proponent shall appoint an Occupational Health Specialist for Regular and
' Periodical medical examination of the workers engaged in the Project and records
maintained; also, Occupational health check-ups for workers having some ailments like
BP, diabetes, habitual smokers, etc. shall be undertaken once in six months and necessary
remedial/preventive measures taken accordingly. Recommendations of National Institute
for Labour for ensuring good occupational environment for mine workers shall be
adopted

_ 45. The Distance from N.H, Railway line, Reservoir, Bridge shall be adopted as per Bihar
Minor Mineral and concession Rule (2014) and amendment thereof.

- 46. The proponent shall not conduct sand mining where mining can cause danger to site of
flood protection works, places of cultural, religious, historical, and archeological
importance.

47. Vehicles only with fitness and PUC Certificates should be used.

48. Project Proponent shall ensure that the road may not be damaged due to transportation of
the mineral; and transport of minerals will be as per IRC Guidelines with respect to
complying with traffic congestion and density.

49. No stacking of sand is allowed on road side along national highways.

50. Restoration, reclamation and rehabilitation in cluster should be done systematically EC
by the proponent,
51. Site specific plan with eco-restoration should be in place and implemented.

f’ 3 52. The PP shall make arrangement for drinking water, first aid facility.
\ 53. Adequate steps should be taken to check soil erosion and control debris flow etc. by
constructing engineering structures,

54. Proponent will provide adequate sanitary facility in the form of mobile toilets to the
labours engaged for the project work.

55. Use of effective sprinkler system to suppress fugitive dust on haul roads and other
transport roads shall be ensured; and washing of all transport vechiles should be done
inside the mining lease.

Fr "*‘m"ﬂ@ﬁ The Proposed route for transportation should not pass through private land. But in case is
-'-'-3‘7";‘}1-5;'?1"’ pmum&tialm&ompﬁmlmmomm, I et dag
! ! A" ol L& i’ S e

o .
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2. The project proponent shall submit six monthly reports on the status of compliance of the

Stipulated environmental clearance conditions including results of monitored sl
copies as well as by e-mail) to the SEIAA, Bihar & Bihar State Pollution Control

Board, Patna and 10 its concerned Regional Office & ,

26. All Statutory clearances shall be obtained before start of mining operations, :

27.The Mines commissioner cum Principal Secretary, Government of Bihar through
respective officers at the district level shall ensure the implementation of the stipulated
environmental condition mention above.

L. mAmhoﬁly reserves the right to add any new condition or modify the above conditions
22 01 to re}'oke the clearance if conditions stipulated above are not implemented to the
~ satisfaction of Authority or for that matter for any other Administrative reason.

2. The Environmental Clearance accorded shall be valid for the period of grant of lease for

the mine. The PP shall not increase production rate and alter lease area during the validity
of Environmental Clearance,

3. In case of any deviation or alteration in the project proposed from those submitted to
SEIAA, Bihar for clearance, a fresh reference should be made to SEIAA to assess the
adequacy of the conditions imposed and to incorporate any new conditions if required.

4. The above stipulations would be enforced among others under the Water (Prevention &

Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981,

 the Environment (Protection) Act, 1986, Hazardous Wastes (Management, Handling and

Tran boundary Movement) Rules, 2008 and the Public Liability Insurance Act, 1991

along with their amendments and rules made there under and also any other orders passed

- by the Hon’ble Supreme Court of India/ High Court of Bihar and any other Court of Law

~ relating to the subject matter. e

5. Any Appeal against this Environmental Clearance shall lie with the National Green
~ Tribunal, if preferred, within a period of 30 days as prescribed -under Section 16 of the -
~ National Green Tribunal Act, 2010. coid b Py Y

STATE EE{?',:-,‘ dsudylid
~ ! anﬁmamcr

A SSESSMENT AU
(SEIAA) BIHAR

L R = £ Jobhoneti,
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13. Transportation of materials shall be done by covering the trucks / tractors with
tarpaulin or other suitable mechanism to avoid fugitive emissions and spillage of
mineral/dust.

14, Spm_:ial M'gn_surcs shall be adopted 10 protect the nearby settlements from the impacts of
mining activities, Maintenance of Village roads through which transportation of minerals
is 1o be undertaken, shall be carried out by the project proponent regularly at his own
expenses,

I5. Measures for prevention & control of soil erosion and management of silt shall be
undertaken. Protection of dumps against erosion, if any, shall be carried out with geo
textile matting or other suitable material.

16. The project proponent shall obtain necessary prior permission of the competent
Authorities for withdrawal of requisite quantity of water (surface water and
groundwater), required for the project.

17. Safety measures to be taken for the safety of the people working at the mine lease area
should be given, which would also include measure for treatment of bite of poisonous
reptile / insect like snake. Periodical and Annual medical check up of workers as per
Mines Act and they should be covered under ESI as per rule.

18.No change in the calendar plan including excavation, quantum of mineral and waste
should be made.

19. The Project proponent shall maintain register for production and dispatch and submit
return to the SEIAA, Bihar & B.S.P.C.B, Patna.

20. Measures should be taken for control of noise levels below prescribed norms in the work
environment,

21. Personnel working in dusty areas should wear protective respiratory devices and they
should also be provided with adequate training and information on safety and health
aspects. Occupational health surveillance program of the workers should be undertaken
periodically to observe any contractions due to exposure to dust and take corrective

measures, if needed,
22. Dispensary facilities for First Aid shall be provided at site.

23. Social Corporate Responsibility (SCR) plan along with budgetary provision amounting to
2.5 % of total project cost shall be submitted within three months on need base
assessment study in the study area. Income generating measures which can help in up-
liftment of weaker section of society consistent with the traditional skills of the people
identified. The programme can include activities such as drinking water arrangements in
villages, arrangement for toilets, development of fodder farm, fruit bearing orchards,
vocational training etc. In addition, vocational training for individuals shall be imparted
50 that poor section of society can take up self-employment and jobs. Separate budget for
community development activities & income generating programmes shall be specified.

24, SEIAA, Bihar, The Bihar State Pollution Control Board, Patna directly or through its
Regional Office, shall monitor compliance of the stipulated conditions. The project
- authorities should extend full cooperation to the officer (s) by furnishing the requisite

data / information / monitoring reports.

7 FT.ATEE}:F'HA.'.? m
ASSE8fhd o AT IMPACT
i
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BIHAR STATE POLLU'IQS)N CONTROL BOARD
BELTRON Bhawan, Shastrl Nagar, Patna — 800 023

Ref. No- PT(NOC)-1604/18- Patna, dated-
EMISSION CONSENT ORDER |
With reference to the Online application no 357026, dated 26.04.2016 of M/s Singh and Giri
Infrastructure Pvt. Ltd, At- Bagaha-2, Thana- Bagaha-2, P.O.- Nariapur, Ward No. -
05, District - West Champaran - 845 101 (Bihar) for consent under sections 21 of the Air
(Prevention & Control of Pollution) Act, 1981, he/they is/are granted consent-to-operate of their sand
Mining project (lease area 3.59 Hectare with production capacity- 14536.1 MetricTonnes/ year)
at Khata no- 1048, Khesra no- 9849, 9851, 9849, 9861, 10362, Mauza- Semralabdeha Ghat, At-
Semralabdeha, P.O.- Semralabdeha, District - West Champaran - 845 101 (Bihar) for the
period from the date of issue to 31.03.2019 subject to the following conditions:
1 That, he/they shall not make any alteration, addition, deletion or modification in the plant
without the prior clearance from the Board and shall also abide by the obligations under
sections 22,23 and 31A of the Air (Prevention & Control of Pollution ) Act,1981 and further

shall extend co-operation 1o the Board in performing its functions entrusted under sections
24,25 and 26 of the Act ;

2. That, hethey shall comply with the requirements of rule 14 of the Environment(Protection)
Rules, 1986; rules 45,7910 and 11 of the Hazardous Wastes (Management, Handling &
Tran boundary Movement) Rules2008; rules 4.57,8.10,11,12,13,15,17 and 18 of the
Manufacture, Storage and Import of Hazardous Chemical Rules,1989; and the provisions of
the Public Liability Insurance Act, 1991 whichever is applicable;

. That, hefthey shall monitor hisftheir emission(s) and the ambient air quality from
representative point regularly and shall maintain its quality in conformity with Board's
standards and shall produce its proof, as and when asked for;

4 That, he/they shall submit application for consent again 30 days before the expiration of the
period of consent l.e. 28.2.2019 or within 30 days from the date of receipt of this order,
whichever is applicable.

.5 The mining shall be opencast and exclusively manual and will not include work like drilling,

blasting, etc.;

6. Mining shall be restricted up to the depth of 3m only or up to the water level whichever is less
and further mining shall not be dene in running or stagnant water;

T The proponent shall ensure all pollution control measures to contain fugitive emissions during
mining so that the RSPM (PM10 & PM2.5) conforms to the standards under the E(P) act,
1886,

8. The proponent shall not undertake mining during rainy season.

8. The rate of sand production by mining shall be commensurate with the rate of natural

replenishment and will never exceed the production which may not be replenished in the
following year.

10. The proponent shall restrict their mining operation only between 6am to 7pm in conformity with
MoEF & CC guidelines made in this behalf;

11.  The proponent shall ensure no-pollution due to transportation and shall arrange water
sprinkling as and when needed effectively;

12, Transportation of sand shall be ensured in covered trucks/ vehicle only and in furtherance,
vehicles used for sand transportation shall have pollution under control certificate under the
Motor Vehicles Act.

13.  The proponent shall refrain from stacking sand on road side along the highways;

14.  The proponent shall maintain a safe distance from the bank of the river, any structure or
installation of importance as may be decided by the related authorities.

15.  The unit shall have a display board near the site stating name of the unit / Industry with
address; name of proprietor with address; and ref. memo no. and date of consent with its
validity period granted by the Board; and

e
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16, Thal, the conditions listed in the EC shall be complied with and a report shall be subrmitted to

f this Board.
To,
8ri Harendra Singh,
Director,
Ms Singh and Girl Infrastructure Pvt. Ltd,
At- Bagaha-2, Thana- Bagaha-2, P.O.- Nariapur,
Ward No. - 05, District - West Champaran - 845 101
(Bihar) Sd/-
(A.K.Ojha)
Member-Secretary

Copy to: R.O. Muzaffarpur/ AEE, Patna for information & necesgary action.

R
-

* Menbber-Secrdtary
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T I—wer 3(ii)

WITOT %7 =07y 2 vy 3
Activity - | Deseription j
(2) ot i
‘-;-'—m—— = —
p A. Trolilblied Activities
ommercial mining, sion ] Il (minor and m:

. slone quartying | (2) All new and existing 0F A8 (minor and major

and enushing units, minerals), stone quarrying and crushing units

arc prohibited with immediate cfTect except for
meeling, the domestic needs of bonalide local
residents  including digging of gurth  for
construction or repair of houses within Eco-
scnsitive Zone.
(b) The mining operations shall bc_arricd ot in
o ~ © aocordance With U srder of ihe Hon'bie
- - Supreme Court dated the 4> August, 2006 in
' P atter of T.N. Godavarman Thirumulped

Vs, UO! in W.P.(C) No302 of 1995 and dated
. the 21* April, 2014 n the matter of Goa
Foundation Vs UQ! In W.R.(C) No.d35 of

: ||L_ - , 2012.".

ol B for the ward®™for & period of three years from the

: ~ date pf publication of this notification in Official Guzette”, thé Wards “till further orders,

4 : provided that the non-officiz! members of the Commiftee chall be nominated by the State
= Govemment from time (o time™ shall be substituted.

, [F. No. 25.—'19?50_13-352-1(51

De. SATISH €. GARKOTI, Scientist "G~

Note:: The principslnaificaion wes publshed in the Gzete of India, Extrsordinary, Par 11, Section 3
. Sub-section mwm number S.0. 3026 (E), dated the 13%, September 2017 :

Gi) i pamgraph 6, in sub-paragraph (1),
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. Pachrukha, Bihar, India
B 62J4+G4V, NH727, Pachrukha, Bihar 845101, India
| Lat 27.231582°
Long 84.005009°
03/11/22 11:41 AM

“ Lat 27148282°
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| Semralabedaha, Bihar, India
Semralabedaha, Bihar, India
| Lat 27.148286°
& Long 83.97985°
03/11/22 01:39 PM
N i R o » B T e

Semralabedaha Bihar, Indla
Semralabedaha, Bihar, India

Lat 27.148286°

Long 83.97985°

03/11/22 01: 39 PM
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° Semralabedaha, Bihar, India
o Lat 27148278°

* Long 83.979864°
% 03/11/22 01:39 PM

Semralabedaha, Bihar, India

\ e t ; L Up o A S
| Semralabedaha, Bihar, India
Semralabedaha, Bihar, India

Lat 27.148186°
- Long 83.980016°
. 03/11/22 02:02 PM
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Semralabedaha, Bihar, India
Lat 27.14819°

Long 83.98002°

03/11/22 02:02 PM
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Semralabedaha, Bihar, India
Semralabedaha, Bihar, India

Lat 27.14819°

Long 83.98002°

03/11/22 02:02 PM
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Semralabedaha, Bihar, India

'~ Semralabedaha, Bihar, India
" Lat 27148178°
-~ Long 83.980019°
.. 03/11/22 02:02 PM
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i, Semralabedaha, Bihar, India
| Lat 27148158°

. Long 83.979975°

"-\ 03/11/22 02:04 PM
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Semralabedaha, Bihar, India
% Semralabedaha, Bihar, India
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Semralabedaha, Bihar, India
- Semralabedaha, Bihar, India
. Lat 27148176°
. Long 83.97998°
- 03/11/22 02:03 PM

‘ — 2
=2 AR |
- ol

ﬁ GPS Map Camera

= Semralabedaha, Bihar, India
* Semralabedaha, Bihar, India

Lat 27148135°

Long 83.980091°
+ 03/11/22 02:04 PM
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_ Semralabedaha, Bihar, India
 Semralabedaha, Bihar, India
. Lat 27148152°
| Long 83.980039°
_ 03/11/22 02:04 PM
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Semralabedaha, Bihar, India
e Semralabedaha, Bihar, India

Lat 27148132°

Long 83.980091°
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Semralabedaha, Bihar, India

Semralabedaha, Bihar, India
Lat 27.148216°

Long 83.979954°

; 03/11/22 02:07 PM
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Semralabedaha, Bihar, India
Semralabedaha, Bihar, India
Lat 27148216°

Long 83.979954°
03/11/22 02:06 PM
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Semralabedaha, Bihar, India
Semralabedaha, Bihar, India
Lat 27.148216°

Long 83.979954°
03/11/22 02:06 PM
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STATE LEVEL ENIVIRONMENT IMPACT ASSESSMENT AUTHORITY,

BIHAR
Ref No. /0 2- Patna, dated:--¥//4//4
From,
Prof. R. C. Sinha
Chairman,
SEIAA, Bihar
To,
M/S Singh & Giri Infrastructure Pvt. Ltd.,
Harendra Singh,
(Director),
Bagha- 2, Thana- Bagha-2,
Post- Nariapur, Ward No- 05,
West Champaran, Bihar.
Pin — 845 101.
Sub: Environmental Clearance for the proponent “Sand Mining
Project on Gandak River at Semralabdeha Ghat of District-
West Champaran, State-B:har, Total Area-3.59 Ha, Thana
No- 52, Khata No.- 1049, Khesra No.- 9849, 9851/10362,
9851/10119, 9851/10116, Vill- Semralabdeha, Tehsil-
Piprasi, Distriet- West Champaran, State- Bihar”
Sir,

With the reference to your application dated 08-03-2016 for environmental

clearance, your application was appraised by SEAC in its meeting held on 09* April, 2016 as per
EIA Notification, 2006 and its amendment thereof. On the recommendation of SEAC, SEIAA in
its meeting held on 18" April, 2016 accords Environmental Clearance with the following
conditions. The salient features of the Project are as follows:-

1. Sand Mining Project on Gaf._c_i'_ak River at Semralabdeha Ghatof District- West C hamparan.

Area — 3.59 Ha.

—

2. Geographical location- Corner A- 27°09' 13.254"N B3*58' 54.308"F

1
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Corner B- 27" 09 5.59"N 83758’ 58.393°E
Corner C- 27 09 3.293°N 83" 58' 53.872°E
Corner D- 277 09 11.368°N 83" 58’ 50.0537E

Project Cost — 2 1,39,52,000.

. Period of Lease - 5 years.

—

Proposed capacity of mine - 14,536.1 TPA
No. of working days - 280 days
Man Power requirement - |12

Water requirement - 2.5 KLD

Name of Sand Mining Cihat - Semralabdeha Ghat

Specific Conditions

" “The Environmental clearance is subject to grant of Mining Lease and will be co-terminus

with the mining lease period.

The Operation of Mining at time Schedule should be as per the amended Bihar Minor
Minerals and Concession Rule (2014) and NGT order dated 11" May 2015 (Original
application No.28R014/EZ).

It shall be ensured that there shall be no mining beyond 03 m or upto water level
whichever is less further meaning thereby that no mining activity in ruining/stagnant
water in the River in the issue of Sand Mining. The Distance from the bank of the river
shall be as per the Bihar Minor Mineral and concession Rule (2014) and amendment
thereof.

. The project proponent shall ensure that wherever deployment of labour attracts the Mines

Act, the provision thereof shall be strictly followed.

The project proponent shall prepare the plan of mining in conformity with the mine lease
conditions and the Rules prescribed in this regard clearly showing the no work zone in
the mine lease i.e. the distance from the bank of river to be left un-worked (Non mining
area).

The project proponent shall undertake adequate safeguard measures during extraction of
river bed material and ensure that due to this activity the hydro-geological regime of the
surrounding area shall not be affected.

. The project proponent will provide protective respiratory devices to workers working in

dusty areas and they shall also be provided with adequate training and information on
safety and health aspects, Periodical medical examination of the workers engaged in the

2
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project shall be carried out and*records maintained. For the purpose, schedule of health
examination of the workers should be drawn and followed accordingly.

Solid waste material viz, plastic bags, glasses etc. to be generated during project activity
will be separately stored in bins and managed as per Solid Waste Management rules.

Natural /customary paths used by villagers should not be obstructed at any time by the
activities proposed under the project.

. Concealing factual data or submission of false/fabricated data and failure to comply

with any of the conditions mentioned above may result in withdrawal of this

clearance and attract action under the provisions of Environment (Protection) Act,
1986.

PP shall maintain minimum distance from Reserved / Protected Forests as stipulated in
applicable guidelines.

The project proponent should implement suitable conservation measures lo augment
ground water resources in the area in consultation with the Ground Water Directorate,
Government of Bihar / Central Ground Water Board.

Effective safeguard measures should be taken to control fugitive emissions so as to
ensure that RSPM (PM10 and PM 2.5) levels are within prescribed limits.

Pre-placement medical examination and periodical medical examination of the workers
engaged in the project shall be carried out and records maintained.

. The project proponent shall take all precautionary measures during mining operation for

conservation and protection of endangered fauna as prescribed the Wildlife (protection)
Act. 1972

- Proper safety measures as per statutory requirement are to be implemented around the

mined out Pit prior to closure of site.

- A final mine closure Plan along with corpus fund duly approved by Competent Authority

shall be submitted to the SEIAA, Bihar & Bihar State Pollution Control Board, Patna and
to concerned DMO in prior of final mine closure for approval.

The project proponent shall obtain Consent to establish and Consent to Operate from the
Bihar State Pollution Control Board, Patna and effectively implement all the conditions
stipulated therein.

The depth of mining in river-bed shall not exceed three meter or water level, whichever is
less, provided that where the Joint Inspection Committee certifies about excessive deposit
or over accumulation of mineral in certain reaches requiring channelization, it can be as
specified by the Committee, on defined reaches of the river. '

No river sand mining be allowed in rainy season (July, August, and September).

To submit annual replenishment report certified by an authorized agency. In case the
replenishment is lower than the approved rate of production, then the mining activity /
production levels shall be decreased / stopped accordingly till the replenishment is
completed.
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2 In river flood plain mining, a Huffer of 3 meter be left from the river bank for mining.

In mining from agricultural field, o buffer of 3 meter be left from the adjacent field

Mining shall be done in Inyers of Im depth 10 avoid ponding effect and after first layer is
excavated, the process will be repeated for the next lnyers.

No stream should be diverted for the purpose of sand mining. No natural water COurse
and/ or water resources are obstructed due to mining operations.

No labour camp be allowed in riverbed.

Mining should begin only after pucca pillar marking the boundary of lease area it erected
at the cost of the lease holder after certification by the mining official and its geo
coordinates ure made available to the SEIAA, Bihar.

The top soil in case of surface mining shall be stored temporarily in an carmarked site
and concurrently used for land reclamation,

Lease shall keep n correct account of quantity of mineral mined out, dispatched ':mf" the
mine, mode of transport, registration number of vehicle, person in-charge of vehicle and
mine plan. This should be produced before officers of Central Government and State for
inspection.

Noise arising out of mining and processing shall be abated and controlled at source 10
keep within permissible limit,

The pollution due Lo transportation load on the environment will be effectively controlled
& water sprinkling will also be done regularly.

Air Pollution due to dust, exhaust emission or fumes during mining and processing phase
should be controlled and kept in permissible limils specified under environmental laws.

The mineral transportation shall be carried out through covered trucks only and the
vehicles carrying the mineral shall not be overloaded. Wheel washing facility should
be installed and used.

The aesthetics of the site shall be maintained.
Restoration of flora affected by mining should be done immediately. Twice the number
of trees destroyed by mining be planted preferably of indigenous species.

No mining lease shall be granted in the forest area without forest clearance in accordance
with the provisions of the Forest Conservation Act, 1980 and the rules made thereunder.
Protection of spring sources should be ensured.

Attempt should be there to restrict activities to cause minimum surface soil disturbance.

Adequate steps to check soil erosion and control debris flow ele, by constructing
engineering structures should be ensured.

40. Site clearance and tidiness shall be maintained.
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The proponent - shall take all possible precautions for the protection of environment and
control of pollution.

Junction at takeof paint ol approach road with main road be properly developed with

proper width and geometry roquired for safe movement of traffic by lease holder at his
OWN COSL,

Health and safety of workers should be taken care of.

Project Proponent shall appoint an Occupational Health Specialist for Regular and
Periadical medical examination of the workers engaged in the Project and records
maintained; nlso, Occupational health check-ups for workers having some ailments like
BP, dinbetes, habital smokers, etc. shall be undertaken once in six months and necessary
remedial/preventive measures taken accordingly, Recommendations of National Institute

for Labour for ensuring good occupational environment for mine workers shall be
adopted

- The Distance from N.H, Railway line, Reservoir, Bridge shall be adopted as per Bihar

Minor Mineral and concession Rule (2014) and amendment thereof,

The proponent shall not conduct sand mining where mining can cause danger to site of

flood protection works, places of cultural, religious, historical, and archeological
importance.

Vehicles only with fitness and PUC Certificates should be used.

Project Propanent shall ensure that the road may not be damaged due to transportation of
the mineral; and transport of minerals will be as per IRC Guidelines with respect to
complying with traffic congestion and density.

No stacking of sand is allowed on road side along national highways.

Restoration, reclamation and rehabilitation in cluster should be done systematically EC
by the proponent.

- Site specific plan with eco-restoration should be in place and implemented.

32.
53.

The PP shall make arrangement for drinking water, first aid facility.

Adequate steps should be taken to check soil erosion and control debris flow ete. by
constructing engineering structures.

Proponent will provide adequate sanitary facility in the form of mobile toilets to the
labours engaged for the project work.

Use of effective sprinkler system to suppress fugitive dust on haul roads and other

transport roads shall be ensured; and washing of all transport vechiles should be done
inside the mining lease.

The Proposed route for transportation should not pass through private land, But in case is

passes permission from private land owner obtained.
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General conditions

. Any change in mining area Plot / Khata numbers, entailing capacity addition with

change in process and or minifig technology modemization and scope of working shall
again require prior Environmental Clearance as per the provisions of EIA Notification,
2006 (as amended), MoEF&CC guidelines and Supreme Court judgement on the subject.

The Different Geo-Coordinate is given as per approved Mining Plan approved by Mining
Deptt., Govt. of Bihar.

Itshall be ensured that standards related to ambient air quality/effluent as prescribed
by the Ministry of Environment & Forests are strictly complied with. Water sprinklers
and other dust control majors should be applied to take-care of dust generated during

mining operation, Sprinkling of water on haul roads to control dust will be ensured by
the project proponent.

All necessary statutory clearances shall be obtained before start of mining operations. If

this condition is violated, the 'clearance shall-be automatically deemed to have been
cancelled.

Parking of vehicles should not be made on public places.

No tree-felling will be done in the leased area, except only with the permission of Forest
Department.

No wildlife habitat will be infringed.

It shall be ensured that excavation of minor mineral does not disturb or change the
underlying soil characteristics of the river bed / basin, where, mining is carried
out.

It shall be ensured that mining operation will not in any way disturb the, velocity and
flow pattern of the river water significantly.

Adequate protection against dust and other environmental pollution due to mining shall
be made so that the habitations (if any) close by the lease area are not adversely affected.
The status of implementation of measures taken shall be reported to the RO, BSPCB and
SEIAA and this activity should be completed before the start of sand mining.

Need-based assessment for the nearby villages shall be conducted to study economic
measures  which can help in improving the quality of life of economically weaker
section of society. Income generating projects / tools such as development of fodder
farm, fruit bearing orchards, vocational training etc. can form a part of such program me.
The project proponent shall provide separate budget for community development
activities and income generating programmes.

_Green cover development shall be carried out following CPCB guidelines including

selection of plant species and in consultation with the local DFO / Horticulture Officer.
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13. Transportation of materials shall be done by covering the trucks / (ractory with

tarpaulin or other suitable. mechanism to avoid fugitive emissions and spillage of
mineral/dust.

14. Sp.:et:ial Measures shall be adopted to protect the nearby settlements from the impacts of
mining activities, Maintenance of Village roads through which transportation of minerals
is 1o be undertaken, shall be carried out by the project proponent regularly at his own
expenses.

15. Measures for prevention & control of soil erosion and management of silt shall be
undertaken. Protection of dumps against erosion, if any, shall be carried out with geo
textile matting or other suitable material.

16. The project proponent shall obtain necessary prior permission of the competent
Authorities for withdrawal of requisite quantity of water (surface water and
groundwater), required for the project.

17. Safety measures 1o be taken for the safety of the people working at the mine lease area
should be given, which would also include measure for treatment of bite of poisonous
reptile / insect like snake. Periodical and Annual medical check up of workers as per
Mines Act and they should be covered under ESI as per rule.

|8. No change in the calendar plan including excavation, quantum of mineral and waste
should be made.

19. The Project proponent shall maintain register for production and dispatch and submit
return to the SEIAA, Bihar & B.S.P.C.B, Patna.

20, Measures should be taken for control of noise levels below prescribed norms in the work
environment.

21. Personnel working in dusty areas should wear protective respiratory devices and they
should also be provided with adequate (raining and information on safety and health
aspects. Occupational health surveillance program of the workers should be undertaken
periodically to observe any contractions due to exposure to dust and take corrective
measures, if needed.

22. Dispensary facilities for First Aid shall be provided at site.

23. Social Corporate Responsibility (SCR) plan along with budgetary provision amounting to
2.5 % of total project cost shall be submitted within three months on need base
assessment study in the study area, Income generating measures which can help in up-
liftment of weaker section of society consistent with the traditional skills of the people
identified. The programme can include activities such as drinking water arrangements in
villages, arrangement for toilets, development of fodder farm, fruit bearing orchards,
vocational training etc. In addition, vocational training for individuals shall be imparted
so that poor section of society can take up self-employment and jobs. Separate budget for
community development activities & income generating programmes shall be specified.

24. SEIAA, Bihar, The Bihar State Pollution Control Board, Patna directly or through its
Regional Office, shall monitor compliance of the stipulated conditions. The project
authorities should extend full cooperation to the officer (s) by furnishing the requisite
data / information / monitoring reports.
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25. The project proponent shall submit six monthly reports on the status of compliance of the
st:pulatee! environmental clearance conditions including results of monitored data (both in
hard copies as well as by e-mail) 1o the SEIAA, Bihar & Bihar State Pollution Control
Board, Patna and to its concerned Regional Office &

26. All statutory clearances shall be obtained before start of mining operations.

37 The Mines commissioner cum Principal Secretary, Government of Bihar through
respective officers at the district level shall ensure the implementation of the stipulated
environmental condition mention above.

C. Other points

|. The Authority reserves the right to add any new condition or modify the above conditions
or to revoke the clearance if conditions stipulated above are nol implemented to the
satisfaction of Authority or for that matter for any other Administrative reason.

2. The Environmental Clearance accorded shall be valid for the period of grant of lease for
the mine. The PP shall not increase production rate and alter lease area during the validity
of Environmental Clearance.

Led

In case of any deviation or alteration in the project proposed from those submitted to
SEIAA, Bihar for clearance, a fresh reference should be made 10 SEIAA 1o assess the
adeguacy of the conditions imposed and 1o incorporate any new conditions if required.

4. The above stipulations would be enforced among others under the Water (Prevention &
Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986, Hazardous Wastes (Management, Handling and
Tran boundary Movement) Rules, 2008 and the Public Liability Insurance Act, 1991
along with their amendments and rules made there under and also any other orders passed
by the Hon'ble Supreme Court of India/ High Court of Bihar and any other Court of Law
relating to the subject matter.

S. Any Appezal against this Environmental Clearance shall lie with the National Creen
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010. .

' 2 .0t

(Prof. R.C. SINHA)
Chairman,
SEIAA, BIHAR
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34 27" 21' 29.556" 3 83° 55 18.384™ 7
35 27° 13 25573 3 84° 0" 33.186" 7 i

MMWQFMMMﬁMi{mmmm#W

U=
st & - e i
1 2712 5773 3 84° 40 55551 T o
- 2 27°12'51.851" 3 84° 41" 25.219° 1 a
3 27°174.785" % 84° 39' 20464 T
4 27° 15' 44.679"F 84° 37" 45.22T° 7
5 27° 1T'57.45T" 3 84° 37 5844" 7
6 27° 16'46.292"3 84° 35' 13.459" 17
7 27°19'15.318° 3 84° 34' 19.32171
8 27°18' 14.447" 3 84° 30'8.621° 1
9 27° 18' 27.344" 3 84°23'4.392°1
10 27° 18’ 33.990" 3 84° 20' 30.961" T
1 27° 17 18.249° 3 84 20" 24.842" 1
12 27° 19 29.500" 7 84° 18' 29.292° 1
13 27° 16'9.877"3 84° 18' 25.649" 1
14 27° 16 39.393" 3 84° 15 55.437" 7
15 27° 18'50.238" 3 84° 13'20.246"
16 27° 20' 41.656" T 84° 12°45.124° 7
17 27° 19'36.535"F 84° 11'47.948™ 1
18 27° 22' 39,295" 3 84° 11'25.432°¢
19 27° 19' 55.185" 3 84° 10' 46.601" T
20 27° 22 14.572°3 84° 8'36.725" 1
21 27°24' 28.758" 3 84° 10'6.547" 1
22 27° 23 24.870°F B4° 8'49.930" T
23 27° 24' 56.308" 3 84° 5' 16.298" 7
24 27° 23 26.740" 3 B4° 7" 20.044" 1
25 27" 21'4.173°F 84° 77 59.693" 1
26 27° 16' 54.164" 84° 14' 28.275"
27 27° 16' 39,658 3 84° 12 28.660"
28 27° 15' 56.878" % 84° 7" 23.943° 7
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o » 27 14 44735 3 — 8466938 1 ‘
E 30 27° 1T 28.542° 2 84" 6 25.971° 1
| 3 27° 18' 22.154" 3 84° 4246737
e 27" 19 3.968" 7 B4 126838° 1 |
\_ 33 27° 1T 15.738° 3 83" 58’ 2177 % ]
\ 34 27° 20' 40.526" 3 83" 59'49.357° 1
\ 35 27" 21'29.32T 3 83° 56’ 49.394" 1 ]
. % 27° 22 58,638 3 B3 56' 28.349° 1
\_ 37 27" 22'51.589°3 83" 55 15.604° 1
[ 38 27° 22’ 30.668" 3 83° 54’ 36.868° 1
1 39 27° 24' 23536° 3 83" 55 12.342° 1 o
B 27° 26 33.029° 3 83" 55 37.902° %
| 4 27° 26 4.09% 3 83" 54 15.841° 9
| 42 277 24' 36.498° 3 g3 52 57.164°
I 27° 23 10.224" 3 83° 5380191 |
| 44 27°20°47.223'3 83" 53 29.658" 1
45 27° 20' 45.170° 3 83°55 38714
46 27° 1T 16,382 = 83°56'39.323° 1
47 27° 16 8220° 3 83" 57 50.979° 1
I 48 27° 14' 18.698" 3 83" 50 6.100"
49 27° 12 24.492° 3 B4° 1'25.880° %
50 27° 101 32878°3 84" 21 12.566' 7
51 27°10' 21.04T 3 83" 50 49.816° 1
52 27° 8 25973°3 83" 57 47.993° Bl
53 27T 165143 B4 2 2.22T 1
54 27° 8 56.865 3 B84° 332695
55 27° 8 20234°3 B4"5 1133 T
56 27" 12 51.887° 3 B84°5 4,847 T
57 27" 11 3BHAT = B4° 9 35276 T
56 27° 13 55.119° T 84" 12 57.305' 7
59 27" 12 39.678° 3 84" 14 2801°
80 27° 13 45,089 3 84" 16 55.020" g
81 27° 13 4.504" 3 84° 19 16517 1
62 27" 15 31.535°3F B4" 2301200 T
83 27° 14 18.833 3

B4° 25' 30.118"
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[ v 11— 3 ]

T W1 UANE : SRS 13
[ 27°15'51.499" 3 7T 51504 S
65 27" 14 36.062"3 B4 30 5787 T
66 27°14' 7.768" 3 84" 33 4B.043° T
" T 27°15'3.240'3 84" 35 30.451" 7 I
68 27°13'5323'3 84° 36 56.632" 1
69 27° 14' 12,8833 B4° 30’ 47.730" T
70 27" 12 57733 84" 40’ 55.551" 1 :
Farae-l
mmmmmmmmmmmtmmmt
sterer e wrk rert oY ol wiper o Pkt
r'l-'.i’. I sprter Totac _|
1 | o 27713 31.681' 3 BA° 14 24.102° 1
2 | sy A 27° 14' 54.208" 3 84° 14 12857
3 | wefar (re-smm) 27° 14' 44.496" 7 84" 15'26.303" 7
4 | "I 27° 15'28.222" 3 84° 13' 14.684" 7
§ | e aw 27° 19 18.232° 3 B4° 18 45.830"
6 |wr 27° 14' 54.254" 3 B4° 20' 45.237" 1
7 | wreEr 27" 15'16.313"3 84° 20' 36.026" T
g | =fgean 27° 14' 7.646" T 84° 17" 37.27TT" T
L 27° 14'23.966" I 84° 16' 31.744" T
10 | #adr 27° 15'67.172"F 84° 14'52.280" T
11 | weemt 27° 16'6.524" ¥ 84° 20'6.795° 1
12 | 27° 16'20,184" 3 84" 20' 59.836" T
13 | dwman 27° 17 28.968" T 84" 20' 47.052' %
74 | wrereme & 27° 17 50.877" 3 84° 19' 13.365"
15 | Fwdr wA 27° 13'52.302" 3 84" 15'33.549" 1
T sl 27" 13 49.841" 3 B84° 13' 34,6917,
ERCTEE 27° 22 38.885" 3 84° 11'5.601"
18 | &I 27° 14'57.192°3 84° 21' 35.413"
TERE 27° 15 15.431" 3 84° 17" 29.509" 1
20 | e 27" 16'55.758" I 84° 19'43.554"
THREL 27° 16'22.199" T 84° 17'38672' ¢
TR 27° 16'43,560" 3 84° 15'47.272°
T 27° 15'1.822° 3 84* 19'19.118° Y
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24 | W 27° 19'57.420" T 83° 58" 50135"”
% [ Svbay 27° 20" 35.905" T 83° 58' 35.992" :
26 | ot - :

27° 8'39.736" 3 84° 5 35.245" 7

| 27°8'58.322" 3 84° 4' 30.466" T

I 27° B 56.881" 3 B4° 3 48.586" 17

29, [ 27°9'49,536" 3 84" 3 0.794" 7 |

0 |wow 77°9 32.233' 3 B4° 5 16.683 9 |

B ol 27° 10 6.621" 3 B4 4 13.210°9|
32 | wavHAS 27° 10 44.788" T 84" 4 33933 T
33 [ 27°10'33.521"3 84° 3' 34.310" 1
34 | e 27°11'31.924" 3 84° 4' 18.666" T
35 | AT TH 27°11'47.946" 3 84" 2 17.099' ]
36 | SrgATE 27° 11'40.598" I 84° 3 47.067" 1
37 | T 27° 12 23.448" 3 84" 4' 26.344" 7
38 | i o 27°12'31.383" 3 84° 3 20.512" 7
39 | R 27°12'23.915" % B4" 9'5.925" 1
40 | wrevrerm 27° 12' 55.387" 3 84" O 47.796" 7
41 | w=dA 27° 13 42733 84° 8 24.781" 7
42 | o= 27° 13 30.349" 3 84° 5 45437 1
43 | e el 27° 13' 32.39TF B4° 4'31,398" 1
44 | gEET 27° 13 54.172" % 84° 1" 57475"
45 | #ATE ATTS 27° 13'45.535" 3 84° 8'50.311" Y
46 | woema 27° 13'40.968" 3 84" ' 45.580" T
47 | AAwEA 27° 14 12.84T" 3 84°6 17.274" 7
48 | dmprern 27" 14' 15.797" 3 84" 5 40,9927
49 | A 27° 14'10.070" T 84° 0'25.384"
50 | ArEdl 27° 14'26.631" % 84° 11'53.221" ¢
51 | s 27° 14' 39,006" I 84° 7748.033" 7
52 | srerfzar 27° 14'22.674" 3 84° 7'5.390" 7
23 | e 27° 14' 32.964" 3 84° 1'27.949" 7
54 | A 27° 16 15.76T" 3 B4°5'0.593" 7
55 | At HrAaTET 27" 15'3.492°% 84" 10°54.153" T
~ 58 | A=TEAT 27° 15'28.635" 3 83° 59'25.991" 1
57 | swea 27° 16' 11.146" 3 83° 59' 20.691"
E?E‘ T 27° 15' 40.067* 3 84° 2'34.395" 1
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WITA ) T T

| 50 | s ———— L
e [ 270 11,8257 B4* 3 67.124" 1
e e e
& Ty ey WTRER
63 | Srerodr ‘ e
27" 9 68.663" ¥ B4° 6 30814°T
ol 27" 10'2.383' 3 g4* & 4.807"
BB i 27 10 145113 84 2 45.904°
R T I VI I 17
| & |y 27 11 4.231" B4* 2 26.827" 1
| 68 |wrreim 27° 12 20.606" 3 84 6 67,001 T
| 8 |y 37513 2647 3 64" 2 1ABT6' ]
| 70 | vwg e ivasAET | BA° 1404601
| 71 | % 713124123 B4 6 44,651 ]
72 | 27° 13 30.702' BAY 11 34.739"
73 | dtti 7% 13 28.007" 3 84" 2 67,682
74 | abaridiy i iEeE | 920182 T
| 78 | 37° 13 51.769" 3 84" 11 AA.TT8"
| 76 | 27 13/ 51.004" 3 64" 10/ 51.138"
l 77 | W 27" 13 10.040" 3 84" 7' 36.761" T
78 | wom 27° 14 9.491" 3 B4" 12 30.168"
79 | T 27 14 30047 3 | 84" 9 53.159"
80 | Fpie 27° 14 50.044" 3 84" 9'21.230" Y
TEEE 27" 15'22.007" 3 B4 4'22.276"
g2 | rmm 27 15 34.021" T B4* 1'51,062°T
8 | g 27° 14 43.605' 3 83" 58 42,101 7
84 | T 77" 15 25.508" 3 84" 0 50.008" 7
THLG 37" 16 37.706" 3 B4 0'19.712° 1
g | Wi o 27° 15'39.230" 3 84" 37 20641"
h;r fror 27" 15' 18.429" 3 84" 12 19.028"
T 27 15 41411 3 B4" B 38.409" T
TIRE L] 27" 16 14.428° 3 B4" 5 16.640"
~50 | kv 27" 16'9.282" 3 84° T 314N
91 | wond 27° 18' A7.405" 7 B4 2117357
5 | 21 16 281773 84" 12 42.291"
[® ot 27716 51410"3 B3° 57 41 649° ]
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b 27° 16 45,120"3 82" 56 26247 1

Ll 2716 41.485° 3 r_r__a_‘*_'__ 0'32482" 7

gt 57516 47.815° 3 | g4® 3 20.182" 7
At 77 17 6.094" 7 g3° 56' 59.962" 1

Tt T 27517 12.098' 3 | _____ME_
femgraritaT 27° 16 56.446" 3 84’ 6'20.230"T
SATAAT 27° 17 35.170"3 84 3'3.624°1

s 37 17 41.792" 7 — 8350 9.790" |
T 77T ] 423 T

W 775 16 1{0_55?@
FIATAAT 27" 18'7.428" 3 84" 1'2.389" 1
AATET 77°18'19.214" 3 83° 68' 17.098" 1
LESeIn] 27° 18'20.665" 7 84" 3'4.264" 7

ekt 27° 18' 19.502" 3 83° 57' 17.258" 1

TFAT 27° 19'5.337"F g4° 1'28.441" 17

110 | ATOrpomgT 27° 20 8.509"F 83° 57" 52.310" 7
111 | dhramr 27° 20' 37.462° 3 83° 57 8.152" T
112 | werveA 27° 20' 10.606° 3 g3° 52 16.482" 17 |
113 | wmhar 27° 21'38.242" T 83° 56' 20.248" 1
114 | =it 27° 22 56.532" T 83° 55' 48.081" T
115 | @it 27° 24'58.987" 3 83° 62 13.759"1
116 | mameear 27° 15'12.045" 3 84° 6 9.701"
147 | zatean 21° 16'12.872" 7 B4°4'8251" 7
118 | ARl 27" 16'5.744" 3 84° 10'8.709" 7
119 | wremEr 27° 15'31.149"3 83° 56' 40.925" 7
120 | dATE 27* 16' 15.083" T 84" 11'34,009" 7
121 | matrar 27° 16 56.662" 3 83° 59'22.438" T
122 | srerdfer 27° 16'6.250" 3 83° 55'24.172" ¢
123 | mrenfear 27° 17 20.643" 3 84°2 26.318°
124 |#wT 27° 18 18.512' 3 B4° 00 26.122' 7
125 | WO 27° 18'6.324" 3 B4* 3'57.229" T
126 | wétrm 27" 18'49.953" 63° 50/ 16.065° 7
R T
gl 84° 2' 24.649" 7
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WA T T AR

17

129 | ¥vam — 2
T 27° 19' 19.457" 3 84° 0'39.161" T
27° 19'31.580" F 83° 56 44.874" 1
131 | s 27°19'42.631" 3 83° 54' 23.630" 1
132 | M 27720 34.421" 3 837 59 20.608" T
12 | v 27° 21 41.685' 3 83° 54 33.927° T
bl i 27° 22 35.169" 3 83° 56 36.178" 1
Sl il 275 22 4T A4 3 83" 53 46.256" T
136 | wfiae 27° 23 2.729"3 B3° 54' 55.027" 1
137 | iy 27° 23 48.675" 3 83° 54 25.8468" 1
138 | i 27° 24' 25.550" 3 83° 54' 15.115" ¢
139 | wrAt 27° 26 1.668" 3 B3° 56 56.895" 1
140 | wrimeies 27° 25'26.084" I 83° 55' 25.514" 1
141 | gmad= 27° 17" 13.16T" 3 84" 1'6.405" 7
142 | FET 27°13'32.225" T 84° 1'42.592" 7
143 | forTmar 27" 14' 22.128" 3 84" 8'39.134" 7
144 | Ie 27° 17 23.420" 3 84° 24' 54.505" T
145 | g@m 27° 15'57.863" 3 84°23'9.632" T
146 | 7T 27° 16' 37.454" T 84° 30°'51.815"
147 | Atan 27° 1T 25.828" T 84° 22 7.735" 1
148 | et 27° AT 17.89T" 3 84° 24' 10.657T" 1
149 | wraatear 27° 17 51.586" 3 84° 23 19.044" 1
150 | werar 27" 18'22.987" 3 84° 21'9.174" 1
151 | s(=marar 27° 18' 18.105" T 84° 25' 11.370" 7,
152 | T 27° 18'49.494" I 84° 20'33.235" 7
153 | #7dME 27° 15'10.665" 3 84°31'28.84T" T
154 | Frer 27°19'22712"3 B4° 33'33.904" T
15 |7 27° 14' 46.192" 3 84° 24'46811"
156 | dmwmwdAr 27° 15'5.786" 3 B4° 25' 40403" T
T e 27° 14' 29.226" T 84° 33'44.799"
58 | aa 27°15'6.319"3 84° 30'40.373"'
TR 27° 15'43.418"3 84° 25'58.068"
80 A 27° 15'42.282" I B4° 25 15179" ¢
181 | T e 27° 16' 10.537" 2 84° 21'39.783" g
162 | AEeH 27° 16'23.455" 3 84° 25'43281" 7
163 | ara 27° 16' 15472" 3

84° 28' 51.466" 1
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[om e ] 27 16410813 34" 31 45.240° 1
165 | wfaw 27" 16 49.825' 3 ~54°23 36.388° 1
168" | weoeex 27 16 50.884" 3 | B4" 25 56.185" X
167 | gow 27 16 56.320° 3 84" 35 36.085° 1
163 | it 37 16 46.352 3 ﬂ
168 | wadt Z7° 17 1.245" 3 B4" 35 0.656" 1
70 | R 5717 15634 3 4" 26 32275’ 1.
171 | Sattena 2717 116073 | 4" 33 26444 1 |
72 | 7 17 4.199° 3 547 34 18.569' T
173 | @ 2T T 4W5ﬂ
174 | T 277 1T 46519° 3 84° 33 40.837" 1
175 | gt 27° 18' 9.650" 3 _‘__id_ﬂﬁ_ﬂ'r_‘_m
176 | @t 27° 18' 13.039" 3 84° 28' 0.549° 1
177 | g sETHE 27" 18 19.061" 3 ﬂ
178 | wErrAA 27" 18'35.976" 3 -__w
79 | = —37- 16 47.570° 3 | F__M
180 | WA 27° 16'59.083" 3 ga® 32' 37.709"
181 | Fredt 27° 15'22.152" 9 84°22' 173547 %
182 | 7Bl 27° 15'32.791" ¥ B4® 24' 31.088° 7
183 | St 27° 15'42.2268" 3 B4° 29' 52463" 7
T sl 27° 15'28.734" 3 84° 29' 1.360" T
185 | AgdiIe 27° 15 23.285" 3 B4° 34' 46.010" T
186 | amifrar 27° 16 14.219"3 84° 22 24677 1 |
187 | TS 27° 15'58.934" 3 84° 31'5.245" 1
188 | frmrrear 27° 15'48.983"3 B4° 33'54.902" 7
180 | mmfear 27° 16' 4.695"F 84° 26'49.843" 7T
T E 27° 15'55.006" 3 84° 32 4.260" ¢
191 | wgwie 27° 16'24.943° 3 B4° 25 3.419" 1
192 | FEA 27° 16' 256123 84° 22'3942° 7
193 | TAgeEr 27° 16' 18.124"3 84" 30' 6.826" T
194 | PReATEEr 27° 16'39.216" 3 84° 26' 53.496" ¢
195 | wamTar 27° 16° 36.224" 3 84° 34' 16,191" T
186 | eI 27° 16'20.320" 3 84° 35 7.829" 1
197 | Fwafn 27* 16'21.701° 3 B4° 28' 16.962" 1
[ A 27" 16'22.126" % 84° 33'33.573° ¢
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VI W T S 19
199 | e —
= 27° 16'52.569" 3 m-__zz-_sglq?f-l_
5 mg 27 16' 44.028" 3 84" 32 264977
o 27 T2 8" ' 1,300"
bk 27° 16' 50.188" 7 B4 20° 38.658" 1
23 |4 27 17 3.186" 3 B4" 25 44 958"
204 | el 27 18 45.727" 3 84° 36 37.114" Y
205 | ST 27° 17 16.879" 3 Ba® 27 12.821" 7
206 | W 27° 17 12.006" 3 84" 31'6.936" T
207 | g 577 i4106° 3| 84" 92 10856" 1
08 | 27° 17 21.963" 3 84" 35 20177
208 | witforar 37T 30827 3 84% 30 19.016" g
210 | mmgfaT ST AlaeE | 84° o4 20831
211 | Feprgean 27° 18 8.084" 3 B4" 32 10.260" T
212 |9 27° 18'10.231" 9 84° 33" 10.802" 7
213 | Wt 27° 1T 48.664" 3 84° 35 20.047" Y
214 | 27° 17'48.197" 3 84* 29' 11.793" 1
215 | #ae 27° 18' 15.046" T B4° 33'51.792°1
216 | frdr 27° 18'4.091" 3 84" 27 32.750" 1
217 | wemar 27° 18'6. 49" T 84" 31' 17.676" 7
218 | g=ar 27° 17 53.054" T 84° 36' 40.156" 9
219 | axwear 27° AT 37417"3 84° 28' 21,789" 1
220 | dradrEd 27° 17" 44.932° 3 84° 33 6.931" 7
521 | qaoar 27° 13 58.603" T 84° 39' 13.576"
222 | g 27° 13'43.060" 3 84° 37" 12457
223 | v 27° 14' 24.176" 3 B84° 38' 55.944"
224 | rearEr 27° 13 48.626" B4° 36 33.844°
725 |z 27 14'9.451" 3 84° 38' 0.361"
226 | THErET 27° 14'46.076"3 84° 37 58.181" 1
227 | T 27° 14'59.143" 3 B4° 38' 45.870" T
528 | wraren 27° 15 16.024" 3 84° 38' 17.520"
T 27 15 471" 3 B4 37' 32.609" T
230 | ¥ 27° 16°10.882" 3 B4" 37"'40.326"
231 | &t 27°15'0.093" 3 B4° 19'55.860" 1
232 | Aowiaar 27° 20° 10461" 3 84° 10' 7.491" 1
233 | satetar FHE 27° 14' 21.095" 3 84" 19' 48.454" 7
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235 | wprh 27°13'43518"3 84" 19' 53,1077 |
55 Toree 27° 13'57.438" 3 B84° 18 42.330" 7
T — 27° 14' 10.568" 3 84° 20' 44.498" 7
R 27° 15 32.325" 3 84° 20' 8.932" T
5 : 27° 15'41.800° 3 84" 16 25.251"

e 27° 1T 8492°5 84° 18'23.002" T
PORL )| et 27° 18'36.252" T 84° 13' 44.088" T
o U 27° 22' 26.687" 3 B4’ 10' 14.544" %
242 | FvardE 27" 22 55,383" 3 84° 7 9.347"
43 |t 27° 22' 42107 @ B4° B 17.816" %
24 |wmly 27" 23 51.022"3 84° 8 54.503" T
245 | ¥gh 27° 24' 23.360" 3 84°0'41.194"
246 | FmeAr 7% 24 23.360" 3 B O 41104 T
247 | W 27° 24 34.839" T B4° 7 43.174" T
248 | wWraT 27° 24' 20.230" 3 84" 9 5677 T
I EED 27° 24' 50.816" 7 84" 5 20.592" T
250 | Avifran 27° 24' 24.726" 3 84° 6 27.375" 1
251 | ATawaT 27 16'57.804" 3 B4® 16' 59.662" 1
252 | wtreeqe 27° 1T 17.088" T 84" 14' 14.796"
253 | T 27° 1T 48.426" 3 84° 15' 17.366" 7

254 |t 27° 20' 58.956" 3 84° 13'53.258" 7
255 | A=At 27° 20'52.808" 3 84° B'52.766"
256 | aaaa 27° 21 39.330° 3 84° 10'50.302" T
257 | vamer 27° 22 11.710" 2 B4° 11 49.799" 7
258 | dre 27° 23 8.895° 3 84° 9 4.150" T

258 | wewma 27° 23 26.378"3 84° 11 7411
260 | AATAt 27° 23'49.824" I B4° 9 35.030" T

261 | Awa 27°16'25.222'3 84° 13'36.496" 1
262 | Attt 27 20' 6.687" 3 84° 12 41.445"
263 | wraTEr 27" 20'3.835" T 84" 10'58.424" 7
264 | draEAr 27°13'52.348" 3 84° 19'17.827" ¢
265 | Tt g 27* 15'32.606" 3 84° 18'48.338"
266 | maHr 27° 17 50.872" 3 84° 1T 57.712" 1
267 | amTeEr 27° 200 43.113"3 B4° 10' 58.688"
268 | arkrear v 27°23' 16.101"3 84° 7'41.753" g
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27° 18'8.876" T ga° 21'44.691" 1

27°18'0.642" 7 aa° 26' 34477 1

27° 18'0.311"3 84° 25 41.362° 1

27 15/ 5.837" 3| g4° 32 55.687" 1

27° 15' 59.003" 3 ga° 32 48.696" 1

27° 16' 47.162" 3 ga- 33 3.881" 7

27" 16'6.534" 3 ga° 23 56.857 T

27° 16" 28.230° 3 a4° 24 3441071

27017 41,387 3 Ba° 34 57.068" 1

275 17' 34.951" 3 B4° 35' 44,9631

27° 1T 48.134" 3 g4° 38’ 14.019"7

27° 15'46.245" 3 84" 35 42.242°

27° 15 42.302" 3 g84° 36' 39.802" T

27° 14'7.255" % ga° 8 11.392"' 1

37° 14 38.528" 3 4° 2 15432" 1

27° 13' 23494" 3 84° 3 36.449" 7

27°13'40.253" 3 B4° 6 28.736" 1
g 27" 14 32.074" 3 84’ 4 44.09T" T
wHAT 27° 14" 38.160" 3 B4 3 54.686' T
FgETar 27" 14' 36.684" T 84° 33.78T" 1
Frin 27° 16 1.674" 2 84° 6 19.860" 1
HATEAT 27° 19 15.327"F g3° 57 24.080" 1
27° 18'2.482°F 84° 1'49.359" 1
AFFEAAT 27° 19'31.316"3 g3° 59'24.250" 7
FAHIAT 27" 11711.318"F 84" 2'13643" T
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 9th July, 2021

S.0. 2765(E).—WHEREAS, by the notification of the Government of India in the Ministry of
Environment, Forest and Climate Change published in the Gazette of India vide number S.0. 3026(E),
Government notified an Eco-sensitive Zone (ESZ) surrounding

dated the 13" September 2017, the Central
the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki Tiger Reserve in the State of Bihar;
AND WHEREAS, the Government of Bihar vide its letter no. Wildlife-235, dated 27.04.2021

requested the Ministry of Environment, Forest and Climate Change for an amendment;

AND WHEREAS, the Ministry of Environment, Forest and Climate Change h i
request of the Government of Bihar; kit

NOW THEREFORE, in exercise of the powers conferred by sub-section (1) read wi

; - h

and clause (xiv) of sub—chuon (2) and sub-section (3) of section 3 of the Envim::r:enl (Prc::ec:itl:}scﬁu(;}
1986 (29 of 1986) read with sub-rule (3} of rule § of the Environment (Protection) Rules, 1986, the Cent i
Govemment hereby makes the following amendments in the said notification, namely: - ' ' "

In the said notification,-
(i) in paragraph 4, in the TABLE, under the heading “A. Prohibited Activitics” ;
. i ] . e5, for se
and the entries relating thereto, the following shall be substituted, namely:- FSoeini numbee,
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WTET 37 AT © AETHT 3

Sl. No.

Activity

Description

(1)

(2)

(3)

A. Prohibited Activities

=

und crushing units.

Commercial mining, stone quarrying | (a) All new and existing mining (minor and major

mincrals), stone quarrying and crushing units
are prohibited with immediate cffect except for
meeting the domestic needs of honafide local
residents including digging of earth for
construction or repair of houses within Eco-

sensitive Zone,

(b) The mining operations shall be carried out in

accordance with the order of the Hon'ble
Supreme Court dated the 4" August, 2006 in
the matter of T.N. Godavarman Thirumulpad
Vs. UOI in W.P.(C) No.202 of 1995 and dated
the 21° April, 2014 in the matter of Goa
Foundation Vs. UOI in W.P(C) No.435 of

2012, I

(1)

Note : The principal notification was published in th
Sub-section (i), vide notification number 5.0.

in paragraph 6, in sub-paragraph (1),

date of publication of this notification in Official Gazelte
provided that the non-official members of the Committee

for the words “for a period of three years from the

" the words “till further orders,
shall be nominated by the State

Government from time to time" shall be substituted.

[F. No. 25/197/201 5-ESZ-RE]
Dr. SATISH C. GARKOTI, Scientist “G”

e Gazette of India, Extraordinary, Part II, Section 3,
3026 (E), dated the 13", September 2017.

Uploaded by Die. of Prirninl_. at Government of India Press, Ring Road, Mayapur, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  ALOK KUMAR St swes smnss
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